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Annual Report (1973-74) of the
National Institute for Training in
Industrial Engineering, Bombay

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : Sir, I beg t»
lay on the Table a copy (in English and
Hindi) of the Annual Report of the National
Institute  for Training in  Industrial
Engineering, Bombay, for the year 1973-74.
[Placed in Library. See No. LT-9196/75]

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Situation arising out of Reported Closure
of Banaras Hindu University

ot SeTwElT areEt (3 g9n) - sl AT,
7 d&qpew fesr fawtamaa % siatva o
¥ [0 % 7 29 ¥ 7391907 I 399 g
feafy & @Y7 foar, wmra emm wiv @f3
WEAT T CqrT AT A S g )

[Mr. Deputy Chairman in the Chair.] THE
MINISTER OF EDUCATION, SOCIAL
WELFARE AND CULTURE (PROF. S.
NURUL HASAN) : Sir. . . .

According to information received from
the Government of Uttar Pradesh and au-
thorities of the Banaras Hindu University on
the morning of March 13. 1975 the/ Vice-
Chancellor administered the oath of office to
the newly elected office bearers of the
Students Union of Banaras Hindu University.
Immediately after the office bearers had
taken the oath. Shri Bharat Singh, General
Secretary of the Union deli-\ered a speech
declaring that he will not allow the Vice-
Chancellor's 'goondaism' and that he will take
revenge against the Vice-Chancellor for all he
has done during the last five years. He further
said that from now onwards, even a leaf will
not flutter in the University without his per-
mission. He also threatened the Vice-
Chancellor to leave the University imme-
diately. The Vice-Chancellor passed in the
afternoon of the same day orders expelling
Shri Bharat Singh from the University for
serious breach of discipline and gross
misconduct.

[19 MARCH 1975]

to a Matter of Urgent 138

Public Importance

At about midnight, a mob of students, led
by Shri Bharat Singh, broke into the Vice-
Chancellor's Lodge demanding cancellation
of expulsion orders and indulged in acts Of
brick-batting, vandalism, hooliganism and
looting. Sensing that there was imminent
danger to the life of the Vice-Chancellor and
threat of further damage to University
property, the Police was called in the
University and on its arrival the mob
dispersed. The Vice-ChanceUor ordered the
closure of the University Sine die and also
asked students to vacate hostels.

There has been no disturbance on the
campus since the closure of the University.
Police has been posted in the campus for
protection.

This hon'blc House will appreciate that
academic life cannot go on in an atmosphere
of violence and intimidation. Government is
anxious that the sanctity of the University
should be maintained. Acts of violence,
threats, intimidation and abuses, particularly
towards teachers can have no place in temples
of learning, for such acts go against the best
traditions of our culture. I' would like to recall
the objectives of the establishment of this
great institution as enunciated by its founder,
Pt. Madan Mohan Malaviya. One of the main
objectives of the University was "to promote
the building up of character in youth".

Through this House, therefore, I should
like to appeal to all sections of the society to
use their influence in restoring conditions
where the great objectives on which the
University is based may be pursued.

St AT S - Iramta J, e
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fgam@ wmT wEM 2 ) fee awa ag few-
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it gx sfade % arz famwr # gt Fax
grag # fear &1 o sfrzz & agx =@
At wr fF wauwr ot 771 & e dwa
IAEA T W

st wwTIET Wt § gz v W &
Jigar § f& & & oA 97 fasaw @
TR Al AZT T AW 99 §, 97 394 w@r &
fe garor famafeasg e @9 & @z 2o
wrarr @ 9 wEewz fmar &) oW s
77 & fv 89 femfuygt & wme far ar
fe wawemr @ wv gt G WA @ gesT
grm wArte  qfeferfaat gzt g W@ &0
3wl W1 § A€ RET, g TR0 % 93 A
TR OB

sto TRe AER FEA : § wofew A
wTAT AT F | AR Wt Aw & g 2,
wafea 2 IFTEE 9T HAT § §9 wEE A
af @, Atwa § g A WA g oafe
wgi A% qmer qa @ g, G ofdeafy
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7z w1 fw ... .. (Interruptions)

SHRI N. G. GORAY (Maharashtra): The
Vice-Chancellor says that disturbances took
place before his arrival-That's what you want
to say ?

PROF. S. NURUL HASAN: This is my
information. But my difficulty is that I h;ive
been trying to get part of the information on
telephone and through telegrams,
waA...(Interruptions).

DR. K MATHEW KURIAN
(KERALA): Use telepathy... (Interrup-
tions):

PROF. S. NURUL HASAN: I wish I
had that power. But my good friend will
teach it to me sometimes. It will be very
useful in answering
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MR. DEPUTY CHAIRMAN: God far-bid !
If you borrow it from Dr. Kurian, you will
have a hell of trouble in the House...
(Interruptions).

Ste OWc A®TA pad . aZ WAW WA
amar 1y & 5 avgw wima § oqg s
%t fr afgs &1 wawm 5 w77 frar o,
ng ¥ awmwr 7 fr a8 s 2 5 oaw
wer @1 Tian fw & 36 awie § A0
FAT ARAr § F 0 agi ovd AW F owrlwe
femsi & wrgmom 6 7 gi ww wiE
e dt & IEE wd 1w gar Afew
v feaae 9 9z & e a9 Aww
roafars & ot giwas afede & arfas @

gf 3w angw Sfwer §F wwfad §

wir Wl ogAa 3 oA % =g
TWFT A % AfE FrIE wOT W
gl AW —

(1) The Chhatra Kalyan Samiti has an
effective and decisive role to play in
solving problems of students through dia-
logue and discussion between students and
teacher members of the S:imili.

(2) The newly elected President will
extend his full support and hearty co-
operation to the teacher members of the
Samiti in finding satisfactory solutions to
student problems through a frank exchange
of ideas and through sinecre efforts to reach
a consensus.

(3) Any bitterness or resentment crea

ted by the past will be forgotten by all

concerned, and a new chapter opened

in establishing amity and goodwill bet
ween students, teachers and administra
tion.
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% aam f@Ed w1 @z war g s oA
HYAT AATT, WOAT AN WA §7T faay
Awedl gfratadt & owr oam o

MR. DEPUTY CHAIRMAN: We have
taken exactly half an hour. Only one Member

has sought the clarification. There are half a
dozen other names.

SHRI LOKANATH MI1SRA: I will not
take long.

SHRI KALYAN ROY: Is my name there?

MR. DEPUTY CHAIRMAN : No, your
name is not there.

SHRI LOKANATH MISRA (Orissa): Sir,
the Banaras Hindu University has to its credit
the most eminent personalities of this country
who were associated with its creation, with its
maintenance and with its governance also. |
think, the Banaras Hindu University has also
created many of our eminent personalities of
the country, may be. including yourself, Sir. 1
do not know.

MR. DLPUTY CHAIRMAN: I happen to
be a product of the Banaras Hindu University.

SHRI BHUPESH GUPTA: Sir, is it per-
missible to flatter you in order to get more
time?

MR. DEPUTY CHAIRMAN: I do'nt think,
I will be flattered. Mr. Bhupesh Gupta, by
now you should have known that no amount
of flattery will deflect me.

SHRI LOKANATH MISRA: Sir, I am not
in the habit of making any reflection on the
Chair. It is his privilege all the time.

SHRI N. G. GORAY: Without offending
you, one can take more time.

SHRI LOKANATH MISRA: 1 had the
opportunity of knowing the present Vice-
Chancellor—he was a Member of this House
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and a member of the Government—for two
year* during my early years in Parliament
when he was the Deputy Minister of Edu-
cation. He ran into difficulty even here in
connection with the Banaras Hindu Univer-
sity. I faintly recollect that he had brought in
some Bill because of his tremendous
attachment, probably, to the Banaras Hindu
University. And he ran into a terrible rough
whether in the House itself. May he, as a
result of that particular action, he was
dropped by the Late Pandit Jawahar Lai
Nehru from the next Ministry. I do not
know...

SHRI D. N. DW1VEDI (Uttar Pradesh) :
It is not correct...

SHRI LOKANATH MISRA: But
are too young to say that.

you

SHRI D. N. DWIVEDI: I was involved in
that movement and so, I know more than
you.

SHRI LOKANATH MISRA: May be,
your knowledge is superior to mine always.
But you are too young to vouchsafe that. Sir,
;<<; 1 was saying...

SHRI J. S. ANAND (Punjab): What is the
age that will satisfy you for this
vouchsafing?

SHRI LOKANATH MISRA: At least,
there should be some kind of involvement
with Shrimali to vouchsafe a matter like this.
Sir, as 1 was saying, having taken up the
Vice-Chancellorship of the Banaras Hindu
University, which has a great tradition
behind, Dr. Shrimali should have probably
fared very well if he had the administrative
capability and the capability to deal with the
students. From the very start, when he took
over as the Vice-Chancellor, there has been
trouble in the Banaras Hindu University
either by the students' union or by the
teachers or by...

SHRI J. S. ANAND: The trouble was
there even before him.
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SHRI LOKANATH MISRA: May be,

if he was a good administrator, he would have
dealt with it. What we need is good
administration. We do not want Dr. Shrimali
in person. Therefore, if there was' trouble
before, then that Vice-Chancellor was
incapable of dealing with the situation. 1
herefore, what we need is a more capable Vice-
Chancellor. We do not want Dr. Shrimali
personally. So, the CPI argument is always
like that. If it suits the Soviet Union and the
CPI, then it is all right. If it does not suit them,
then everything is wrong. That is how they
argue their case .

(Itnerrnption).

MR. DEPUTY CHAIRMAN : Do'nt get
diverted to the CPI.

SHRI LOKANATH MISRA: That is their
attempt all the time. I do not wish to get
diverted.

SHRI KALYAN ROY (West Bengal): Sir,
it is impossible to divert his attention from
the loyalty to the monopoly class.

MR. DEPUTY CHAIRMAN: It is very
easy. When you mention CPI, he gets
diverted.

SHRI LOKANATH MISRA: According to
Mr. Kalyan Roy, if I have any loyalty to the
monopoly class, then I have some loyalty in
the country. I don't have, like Mr. Kalyan Roy,
loyalty to Mr. Khruschev and Mr. Kosygin

(Interruption).

MR. DEPUTY CHAIRMAN: Now, yoo
continue with your point.

SHRI LOKANATH MISRA: Sir, as I was
saying, I was expecting Dr. Shrimali to
behave better and he has failed. What we
expected out of him in course of time, he has
belied.

AN HON. MEMBER: What an astrologer
you are?

SHRI LOKANATH MISRA: There arc
three unions in the Banaras Hindu University.
Sir, you know, probably, much
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better than I do about the working there.

There  are three unions.  And
it has been the attempt of Dr. Shrimali all the
time to somehow install either the Congress
union or the sister union of the Students'
Federation in the University. But he has not
been able to do it because of a predominant
opinion against him. He has been partisan
even in the case of appointments of teachers
and professors; this has been the allegation all
through against him because he wants only
either the Congress-men or the C.P.1, people.

Sir, what we expect in a University like this
is that the Vice-Chancellor should be a man of]
great scholarly eminence in the country. He
should have administrative capability and at
the same time should not be arrogant and
should not be a Bureaucrat. He should not
behave like a dictator.

(Time bell Rings)

Sir in this case unfortunately when this
Union was elected, he delayed giving them oj
handing over the charge of the Union to them
They ran here. Some of them came here and
met me and met Mr. Raj-narain and wen
about saying that they are denied their rightfu
charge of taking ovet the Union and that the
Vice-Chancellor was standing in the way. Tha
showed how partisan he was and he delayed
the matter as much as he could; thereby creat
ing bitterness even in the initial stages. They
came here, they may have seen the Education
Minister also, I do not know. But, somehow
ultimately they forced the Vice-Chancellor ta
hand over the charge to them. And, the day the
charge was handed over, may be he must havg
felt very much ruffled against the Vice
Chancellor and may have said something
against any kind of violence in the country and
any kind of student unrest, unreasonable stu
dent unrest, in the country. I have been talking
about it but unfortunately the Congress Party
and the C.P.I, are the people who have been
creating all the unrest iD the country.
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SHRI J. S. AN AND : You have no party
and no base to do anything.

MR. DEPUTY CHAIRMAN: Do not get
diverted.

SHRI LOKANATH MISRA: But, Sir, I
have to reply to things particularly wben they
come from Members belonging to parties
whose bases are in and whose dictations come
from, the Soviet Union. They cannot go
unreplied.

MR. DEPUTY CHAIRMAN: Mr. Loka-
nath Misra, you are very sensitive when you
hear something from that side. Actually, I did
not hear what he said. At least, I did not hear.
You also ignore him.

DR. K. MATHEW KURIAN (Kerala): Sir,
Chairman is not supposed' to hear, but
Members have to hear.

MR. DEPUTY CHAIRMAN: But,
when Members are
something.

SHRI LOKANATH MISRA: Sir, if
action had been taken by the Vice-Chancellor,
then there would not have been any kind of
resentment from the leaders of the Students'
Union who have taken over. Only because it
was delayed and delayed purposely and they
knew that the Vice-Chancellor did not want to
hand over to them the charge because they
were not to his liking, there was some
misunderstanding amongst them; but he, as
the Vice-ChanceHor, who is supposed to be
the guardian of the students, should have
talked to them, should have sorted it out with
them. Young men are not to be treated in this
harsh manner; if a soft word, little love and
affection had' flowed down from the Vice-
Chancellor, probably they would have
mellowed down.

not
sitting and talking

(Interruptions)

Sir, he .tried to behave like a dictator.
Therefore, Sir, I completely and fully agree
with the demand made by Shri Prakash Vir
Shastri that there should be a full-fledged
inavriry into the working of the Banaras
Hindu University and also identify the defects
in its working.  Dr. Shrimali
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should immediately be withdrawn from I here
and a new Vice-Chancellor; who is regarded
in this country as a great scholar and before
whom the students would automatically bow
down their head because of his scholarship,
should be installed there.

DR. VIDYA PRAKASH DUTT (No-
minated): Where are the students who would
bow down before scholarship, I would like to
know.

(Interruptions}

MR. DEPUTY CHAIRMAN: Let him
econtinue.

SHRI LOKANATH MISRA: Let me
suggest some good things at least. Sir, what I
suggest is that Dr. Shrimali should
immediately be withdrawn and, as I
suggested, somebody, who is respected in this
country for his great scholarship, should be
installed there as the Vice-Chan-cellor.
Now, Sir,...

MR. DEPUTY CHAIRMAN: Now, I think,
tiat will do.

SHRI LOKANATH MISRA: If you ask
me to sit down, I will sit down.

PROF. S. NURUL HASAN: Sir. first of all
I would like to express my strong
disagreement with my honourable friend
regarding his characterisation of Dr. Shrimali.
I think that he is one of the very distinguished
educationists of the country and that there is

no question of Government lacking in
showing respect to him as a very
distinguished and eminent Indian and

educationist. Unfortunately, Sir, people do not
bow their heads before scholarship and show
respect to scholars. There are too many
persons whose examples can be quoted and I
have no doubt that even if my learned friend
were to be given such a responsibility he
would soon discover that there are many who
would take a contrary view in spite of all the
love and affection that he may show to the
students. I entirely agree that the students
have to be treated with love and affection;
there can-
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not be twiS opinions on it; but when they
behave as students. But when they raid the
house of a Vice-Chancellor at midnight and
start breaking open into his house climbing up
the backstairs, then I am sure he would agree
that this is not a behaviour becoming of
students and I do not think that one can expect
that people who are motivated in such a way
can only be dealt with by love and'affection
and the incident to which a reference has been
made in the House and the many incidents
which have occurred in various parts of the
country where Vice-Chancellors have been
attacked—one of them has been murdered and
such things have happened are doings of a
small section of the students but, nevertheless,
public opinion should condemn these acts of
violence and intimidation.

Sir, the appointments in the Banaras Hindu
University are made in accordance with the
statutes. Whenever any person has felt
aggrieved and has made a representation to
the Visitor, then in accordance with the Act
and statutes of the University all the
representations have been very -carefully
considered and examined and till now—I am
subject to correction because I am speaking
from memory—I do not remember any case
where the Visitor came to the conclusion that
any irregularity had been committed.

Sir, as I have said, this House knows un-
doubtedly that a few years ago the working of
the Banaras Hindu University was carefully
reviewed by a Committee headed by no less a
person than Mr. Justice Gajendragadkar and it
submitted its report which is known to this
House— which has been discussed in this
House— and therefore the question of
appointing another committee does not arise.

Sir, I have read out from this the
understanding of the Chhattra Kalyan Samiti
to show to you that the unfortunate incident of
violence and abuse that happened had nothing
to do with the delay. The delay was because
of irregularity in the admission of the student
because of court cases and because of a writ
petition in the Allahabad High Court.  But,
nevertheless,



159 Calling Attention

[Prof. S. Ntirul Hasan] at the request of
the Vice-Chancellor—as 1 read out—three
teachers went into the matter and the whole
question, difference of opinion, was sorted
out and admission of the student was
regularised.

SHRI M. KADERSHAH (Tamil Nadu): I
would like to put only one question. The
Government is setting up a bad piece-dent by
appointing politicians as Vice-Chancellors.
Those who win elections become MLAs, MPs
or Ministers but those who are defeated
become Governors or at least Vice-
ChanceUors in this Government. This is the
root cause of all evils prevailing today in most
of the universities in this country. May 1 ask
the hon. Minister whether the Government
will seriously consider to discontinue this
practice of appointing politicians as Vice-
Chancellers irrespective of their previous
educational background and experience ? It is
surprising to note that the Government is
unable to find sufficient qualified persons in
the teaching line to be appointed as Vice-
Chancellors.

DR. VIDYA PRAKASH DUTT: Do
you think self-respecting people or sett-
"respecting academicians would agree to be
appointed as Vice-ChanceUors any more ?

SHRI M. KADERSHAH : There may be
exceptions like Mr. V. P. Dutt. Has the
Government reviewed the working of the
BHU during the tenure of Dr. Trigunti Sen
when the University was almost free from all
these troubles and also will the Government
take a decision not to impose politicians on
the teaching side too ? When persons with
political leanings are appointed they go to the
university with political background of their
party to which they belong and this naturally
reflects in their day-to-day working and the
managing of the affairs of the institution. It is
high time that the Government listened to the
humble suggestion and followed the re-
commendations made by the former Educa-
tion Commissions appointed so far. It is
deplorable that the recommendations of the
Commissions appointed by Government itself
are not accepted.

[RAJYA SABHA]
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PROF. S. NURAL HASAN : bir. my task is
made very easy because the hon. Member is
attempting to knock at the open door. Sir, the
V ice-Chancellor of Delhi University is a
distinguished professor of Chemistry. The
Vice-Chancellor  of  Aligarh ~ Muslim
University is a distinguished professor of
Economics. The Vice-Chancellor of Banaras
Hindu University is a  distinguished
educationist with a Ph.D. in Education. The
Vice-Chancellor of Viswa Bharuti University
is a distinguished professor of History. The
Vicc-Chancelloi  of North Eastern Hill
University is a very distinguished Principal
who has been in teaching line for a long time
in Madras. The Vice-Chancellor of the
University of Hyderabad is again a very
distinguished  professor of  Chemistry.
Therefore, the Central Government has been
very careful in offering vice-chancellorship
only to very eminent academicians.
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surance for the Vice-Chancellors so that if any
mishap takes place, their dependants may be

taken care of ?

DR. K. MATHEW JKURIAN: Sir, the
insurance may have to be extended to the
Minister of Education also.

PROF. S. NURUL HASAN : The next
suggestion was that genuine grievances of the
students should be looked into. Sir, the Vice-
Chancellors and the authorities of the
University have been continuously looking into
all the genuine grievances of the students and
the University Grants Commission has been
providing such funds as arc-possible within the
extremely limited allocations that the
Parliament has been pleased to make for my
Ministry.

SHRI HARSH DEO MALAVTYA:
Are you aware of those grievances?

PROF. S. NURUL HASAN : I am aware of
many of those grievances.

SHRI HARSH DFO MALAVIYA : What are
they and what has been done about them 7

PROF. S. NURUL HASAN : Many ot those
grievances have been removed. For example
there was one of the major demands of the
students. They wanted some courses to be
introduced which would enable them to go into
different professions and one of the demands as
put forward by them was about a course in
Journalism. Now that particular coutse has

PROF. S. NURUL HASAN : Sir, 4 ques- already been started and in fact, the present

tions have been asked by the hon. Member. president was one of the persons who sought
The first is that no mercy should be shown to admission and appeared in the admission test
the miscreants. Sir, it is for the University tobut could mnot successfully compete for
take such action as it deems proper. Butadmission in that test. There are a few other
whatever action the University takes, we will demands of the students, Sir, which T would
give full support to the University in trying to have very much liked to be satisfied. One of
maintain discipline as well as academic these is provision ot an auditorium. Now, Sir, as
standards. the House is aware, there is a ban on the

Secondly, Sir, the question has been asked @nstruction of nonfunctional buildings. There
about the security of the Vice-Chancellors ' also dearth of funds. Much as I would have
and teachers. Sir, I understand that the liked a realty good auditorium to be built in the
Government of Uttar Pradesh is fully seized BHU., j[he present is not the bqst tirpe to satisfy
of the situation and is taking all possible this particular demand. Then, Sir, with regard to
steps. the Parliamentary committee of inquiry, 1 have

DR. VIDYA PRAKASH DUTT: s “ready explained why itis
there any scheme for taking up in-



165 Calling Attention

not possible for the Government to accept it.

DR. K. MATHEW KURIAN: Sir,
normally, Prof. S. Nurul Hasan discusses
education in the wider context of the socio-
political situation. Today I think lie has dealt
with the Banaras Hindu University problem
primarily as the law anil order problem. That
is the feeling I got. I would like to be
corrected.

He said that the University Grants Com-
mission has been providing such facilities
as are possible within the constraints of the
finance. As a result, we find that despite
several inquiry committees and despite the
report of the Banaras Hindu University
Inquiry Committee which was published in
1958. even today in 1975 a large number of
problems which were mentioned in the old
report, still exist without many of them being
removed. For instance, the 1958 In quiry
Committee said, so far as the walfare problem
of the students is concerned, that there is
overcrowding which has become chronic and
that the teachers are unable lo control the
classes.

A large number of students are forced to
live outside the campus of the university in
surroundings that are appalling. All these
problems still exist. Similarly, for instance,
the report says :—

"It is understood that no attention has
been paid to such extra-curricular activities
as have a great bearing upon the students'
welfare. The canteen arrangements for the
students are far from satisfactory. The
students have also complained that facilities
for library sludies are bad and the state of
sanitation is deplorable."

These are the words used in the enquiry
committee's report published in 1958. These
conditions exist even in the year 1975. Unless,
therefore, we discuss the student unrest and
the problems which have arisen in the BHU in
the broader context of the bad conditions both
for teachers and students, I am afraid the
Minister will not be able to really tackle the
problem. An impression has been created,
rightly or wrongly—I am not taking sides on
this issue--
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that there has been a calculated move on the
part of the university authorities to prevent
Shri Jayaprakash Narayan from addressing
the students union meeting. This has been the
impression created, rightly or wrongly. It is
also broadly believed by people in Banaras
and in other places that revenge has been
taken by the Vice-Chan-cellor against the
students who were demanding the removal of
Dr. Shrimali from the Vice-Chancellorship.
Students have been continuously demanding
that Dr. Shrimali should be removed.
Therefore, it is naturally suspected that the
Vice-Chancellor has taken revenge. I would
like this to be clarified. I would also like to
point OUI that there is a lack of democratic
functioning in the University. Decision-taking
bodies, including the University Court, are
not elected bodies. They do not have proper
representation of teachers and students and
Dr. Shrimali is functioning virtually as an
autocrat and a dictator. This is the atmosphere
in which students and teachers feel alienated
from the mainstream of the community life in
BHU. It is, therefore, very natural that such a
situation as has developed has taken place. In
one of his answers to SQ No. 600 in the Rajya
Sabha today, the Minister has said : The
Central Advisory Board of Education at its
meeting held in November, 1974 considered
the strategy of educational development and
recommended a four-fold strategy. One of the
strategies is the creation of a climate of
enthusiastic and sustained work in all
educational institutions through a deep in-
volvement of teachers, students and the
community. This is the greatest joke of 1975.
In fact, in the BHU teachers, students and the
local community have no role to play in any
important decision making. Therefore. 1
would request the hon. Minister to look into
this as one of the vital questions for finding a
lasting solution Jo the problem.

Lastly, I would like to point out that the police
have entered the campus and started beating
up students severely both on Friday and
Saturday. Policemen forcibly entered the
hoslels and threw away all the students'
belongings in their attempt to throw
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them away from their hostels. The police weal
amuck ransacking the whole place. Therefore. I
suggest that the Central Government should advise
the Stale Government of U.P. to institute a public
enquiry into the police excesses in BHU.

MR. DEPUTY CHAIRMAN : Please wind up.

DR. K. MATHEW KURIAN : Now, I come to
suggestions. I suggest the following. One. there
must be a parliamentary committee to go into the
entire affairs ol the Banaras Hindu University.

1! is high time that a thorough probe was
instituted because even in spile of the suggestions
and the criticisms made by the Banaras Hindu
University Inquiry Committee in 1958. the
problems remain unabated. Secondly. Dr. Shrimali
should be asked to resign or you should remove him
because, however respectable and important a per-
son he may be. he has lost his rapport with the
teaching community and the stLi-dents. Therefore. 1
think his continuance as also suggested an inquiry
into police excesses. The Central Government
should advise or request the State Government to
do so.

About the democratic functioning of the
decision-making bodies, 1 think the University
Court should involve the students and the teachers
in the actual governance of the University.

PROF. S. NURUL HASAN : 1 nave very great
regard for whatever the lion. Member has to say
because of his deep involvement in the academic
life of the country. But unfortunately his last
recommendations and suggestions do not conform
to the point he was earlier making. 1 mean, there
one could see a partisan approach voicing and
echoing the demand of his party, irrespective of the
impact it would have on the University.

DR. K. MATHEW KURIAN : Sir. it is unfair.
An intellectual should have a commitment.
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PROF. S. NURUL HASAN : I entirely agree
that an intellectual...

MR. DEPUTY CHAIRMAN : Dr.
Kurian. you have made certain suggestions
and it is for the Minister to reply. Do not
be so intolerant as not to listen to his ans
wer. v

PROF. S. NURUL HASAN : He firstly raised
the point about the amount granted for student
welfare. [ do not have the exact figures with me.
But, if my memory is correct, during the Fourth
Plan period between something like Rs. 50 lakhs
and Rs. 1 crore—ome figure—has been sanctioned
for providing student amenities to the Banaras
Hindu University.

I have already stated that it was not a calculated
move to prevent Shri Jayaprakash N amy an from
addressing the meeting. 1 have explained at
length. And it was not a question of the Vice-
Cbancelldr taking revenge : it was. unfortunately,
the AH\ P, the Secretary of the Students' Union
who wanted to take revenge on the Vice-Chan-
cellor, as he had threatened in the morning.

I have not heard of any report that the police
heal up the students or the police had tun amuck.

And, again, it is not correct to say that the Vice-
Chancellor has no rapport with the teaching
community. In fact, when, after this a meeting of
the Academic Council was held, several
participants cited instances in which the Secretary
of the Union had tried to bully and pressurise the
teachers, doctors, temple managers, etc. Some of
them had even been threatened. In the light of these
incidents, a feeling was expressed by the members.
of the Academic Council for action to be taken.
Shri Mala-viya read out a resolution of the teachers.
Even in I his ease, the teachers do not condone,
fortunately. Sir. any acts of violence and
intimidation by a section of the students.
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DR. K. MATHEW KURIAN : I have said about
the police violence. Have you seen this ?

SHRI BHUPESH GUPTA: No student has met me,
as some students have met selectively Mr. Rajnarain
and Mr. Lokanalh Misra. So, I am not so well
briefed and well informed as these two friends have
been. And that speaks a lot about what is going on
in the University. How is it that the students did not
see us or the Pro-Vice-Chancellor silting here to
seek his advice as to what should be done or what
should not be done ? But, of course, they chose Mr.
Rajnarain and, of !r. lokanalh Misra, two great
educationists of ihc country.

As far as the University is concerned, I wish to
make it very clear that we all know Dr. Shrimali. He
had been with us in this House and he is an
educationist is not disputed. Generally, Mr. Prakush
Vir Shas tri is very balanced although his politics
is unbalanced. He acknowledged as an old Member
of Parliament that Dr. Shrimali was doing very well
here and also when he w'as in another University,
The trouble arose when he went to Banaras. There, 1
think. Prakash Vlrji forgot his own assessment and
took the assessment of those who must have met
Mr. Rajnarain and others. As far as Dr. Shrimali is
concerned, is it not a fact that (he quarrel with him
is not on the phme of administration or any such
thing? Dr. Shrimali, right from the time he went to
that University, took care to see that the University
functioned on secular foundation. He took certain
measures against the R.S.S. element, the lan Sangh
element, not to interfere in educational activities
and other things. Everybody knows. Sir, that this
is one University where inside the campus they had
R.S.S. depots and training centres and we had been
demanding (hat these R.S.S. centres should all be
demolished. Up till rlow that has not been done for
technical or other reasons. That is the trouble. Their
friends in the R.S.S. and others were trying to run
the University on R.S.S. lines and there Dr. Shrimali
came in the way. He obstructed il. prevented it
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He upheld secular ideas and wanted to bring the
students together on the basis ot certain broad
principles of our national life and, of course, on the
basis of academic standards. Then what is it that
they have not done 7 The people who are de-
manding the head of Dr. Shrimali on a charger had
committed all kinds of crime including crimes of
moral turpitude. At that time nobody spoke about it.
Sir, enquiry was held. Very good. What is the result
of [his enquiry ? Is it not a facl dial from the time
Dr. Shrimali has been in (he University the
adminstration is far. far better than it has been e\er
from the point of view of dealing with the R. S. S.
and oilier disruptive elements in the University?
Who can deny it '? In Banaras everybody knows,
and in the country everybody knows (hat Dr.
Shrimali's only fault was that he went against the
R.S.S. i would like to know ihe position of the
R.S.S. What has happened to those depots of (he
R.S.S., to the R.S.S. office where (hose drills were
held and these people were trained ?

As far as other things are concerned. I do not
know about the details and it fs not necessary for
me. We find no complaint coming from a large
section of the teachers. In newspapers we do not see
tib things, nothing of the kind at all. In iho past year
in this House we used to hear every day complaints
against the University because some of the elements
were disturbing the atmosphere ihere. These days
we do not hear anything except, of course, when
Mr. Rajnarain and oihers bring it up lure. Therefore,
not only 1 strongly oppose the demand for his
removal, I would like (o have his term extended, if
it is possible, by the Government. He deserves lo be
given full recognition by Parliament because he has
upheld certain principles of our national life and
worked for ridding the University of the communal
virus. That is what T would like to say.

Sir. I am surprised that my friend. Mr. Prakash
Vir. began his intervention today by bringing in the
Aligarh University. I (ind whenever Banaras comes
Aligarh dvays comes. Why ? Both the Universities
should
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[Shri Bhupesh GuptalJ he helped. If the
Universities are not getting help we should
give help, but 1 do not like this communal
overtone. The suggestion is, Aligarh is
getting, Banaras is not getting. That is far
from the truth. Let us discuss it and consider
what Aligarh needs and what Banaras needs,
\iithout any comparison, and let us all work
together so that each of these two universities
gets what it deserves by way of financial and
other assistance. I hope the Minister will look
into the matter, both in the case of Aligarh
and in the case of Banaras, without making
any comparison whatsoever.

Finally, Sir, the trouble with Jayaprakash
Narayan is, we have heard him giving lectures
about disruption. It is Jayaprakash Narayan
who has called upon the students to leave their
classes and plunge into total revolution and so
many other things, a demonstration of which
was noted in the streets of Patna last year.
Now, if anybody to-day is trying to disrupt the
academic life, it is the movement which has
been launched by some rightist parties led by
Jayaprakash Narayan. That is what they are
doing. Now, am I to believe that the bulk of
the students and teachers should go in for a
situation where the academic life is disrupted,
where total revolution comes to the
universities in order to create total chaos,
confusion and disruption? Surely not. And if
Dr. Shri-mali has expressed himself—I do not
know —against this kind of thing, he has only
done a public duty as any sensible man will
do. If he is a Vice-Chancellor it does not mean
that he should be lost to com-monsense or
public standards. It has never been claimed
that a Vice-Chancellor should be immune to
what goes on around him, including arson,
violence, destruction of public property,
intimidation, terrorism and all the rest of it.
The Banaras Hindu University should not
become a command centre of total revolution
for creating total chaos. If Jayaprakash
Narayan has not been allowed to go there, 1
do not know why; but if I were a student, I
would not like to have  Jayaprakash
Narayan there,
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however much 1 respect him for his past.
Who are interested in getting Jayaprakash
Narayan there ? The RSS, the Sangharsha-
wi'Uahs and others. 1 am surprised that Mr.
Mathew Kurian, an academician, also
demands Shrimali's resignation. Mr. Mathew
Kurian, yesterday your party was in the
procession of Jayaprakash Narayan, but that
need not be projected here in making the
demand for the removal of Dr. Shri-mali

DK. k. MATHEW KURIAN : Ifyou
have developed a soft corner for him, you can
express it.

(Interruptions)

SHRI BHUPESH GUPTA : Well, my heart
is without any coiner. All J. am saying is,

what is the crime Dr. Shrimati ha;, committed
?

DR. k. MATHEW KURIAN : Your al-
tiai'ce with the Congress you need not express
here.

' (Interruptions),

SHRI BHUPESH GUPTA : Dr. Shri-mali
is not a active Congressman. What crime has
Dr. Shrimali committed? How many people
have you got in the university who can stand
up to the RSS bullies, who stand up to the
vicious communalism, cha-can stand up to the
vicious communalism, character assassination
and intimidation and on secular foundations,
and that the RSS is not allowed to have its
way ? How many people have you got ?
(Interruption) You are not dealing with
marxists. You have now become a champion
of RSS boys. . .

DR. K. MATHEW KURIAN . It is a
slander. You are a lackey of the Congress. Do
not slander our party. {Interruptions) You
have your alliance with the Congress party.

(Interruptions)

SHRI BHUPESH GUPTA : Why are you
bringing in the question of alliance with the
Congress ? (Interruption) You have your
alliance with Prafulla Sen. Your
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party was led in the other House by Mo-rarji
Desai. Don't tell me. (Interruptions) Why
bring that in ? For you, good Congressmen
must be led by Morarji Desai, but ii is not so.
1 have not gone to Prafulla Sen.
(Interruptions) Now, I am sorry for \ou,, Dr.
Kurian. If at all I have got any soft corner, it
is for you, Dr. Kurian. Therefore, I want to
rescue you.

DR. K. MATHEW KURIAN : You rescue
yourself from the Congress.

SHRI BHUPESH GUPTA : Dr. Kurian,
you are drifting into a situation. . . (In-
taruptions). . . Sir, Dr. Kurian is drifting into
a situation in which he will be completely lost
in the RSS crowd. That is my fear, Dr.
Kurian. I want to rescue \ou and I am on a
rescue operation now.

SHRI K. CHANDRASEKHARAN
Mr. Bhupesh Gupta, he does not want to be
rescued by you.

DR. K. MATHEW KURIAN Mr.
Uhupesh Gupta, you rescue yourself first.

SHRI BHUPESH GUPTA Sir, Prof.
Nurul Hassan needs a little compliment as
Education Minister.

SHRI. YASHPAIL KAPUR : Just as they
have their pairokars in the Allahabad High
Court, they have got their pairokars here also.

SHRI BHUPESH GUPTA : Yes, they are
all.there in the Allahabad High Court. Why
are they sitting here in the House ? These
people should have gone to the Allahabad
High Court.

MR. DEPUTY CHAIRMAN : You have
said whatever you wanted to say. Now,
please wind up.

SHRI BHUPESH GUPTA : Sir, in con-
clusion, 1 want to say that I do not take Mr.
Lokanath Misra seriously. He has said many
things about this. But, after all, he is only a
film star and as a politician, he is gone.
Therefore, 1 do not want to say anything
against him now. He was more comical and
sometimes we need such
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comic figures in the Parliament in  ordei
to have some entertainment in the midst
cf the otherwise monotonous work. So, 1

take him only in that spirit.

Now, Sir, about Prof. Nurul Hasan, it must
be said that under his Ministry, those people,
who are secular like Dr. Shrimali and others,
have been emboldened to act on a secular
basis and 1 hope, Sir, irrespective of the
community to which he may belong, he would
be encouraged to act in this way only. When
the communal forces are on the rampage in
the campuses of the universities in the
country, these academic men, these Vice-
Chancellors and others who are secular, who
are for national integration, who are against
the forces of communalism, against
communal disruption and all that, should be
given encouragement and 1 think, Sir, in that
perspective, Dr. Shrimali deserves our com-
pliments, our congratulations, our goodwill,
our sympathy and our unstinted support.
Thank you, Sir.

SHRI YASHPAL KAPUR : Mr. Bhupesh
Gupta, he also comes from a backward
community. He is a "tiuiti".

SHRI BHUPESH GUPTA : No. He is
"Shrimali'.

PROF. S. NURUL HASAN : Sir, I can
assure the honourable Member and this
honourable House that the Government stands
firmly in favour of secular trends and those
trends which will promote national integration
in all spheres of life, particularly in the
educational institutions. Sir, there are two
specific points which the honourable Member
has raised and I will briefly refer to them.

Firstly. I can assure him that in assessing
the needs of the various Universities, there is
no question that if so much is to be given to
one University, an equal amount or lesser
amount should be given to the other. The
needs are judged on only two criteria : On the
merits of the case and on the availability of
funds. Therefore, 1 do not think that that was
the intention of
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[Prof. S. Nurul Hasan] my honourable friend, #%= #I 7 = 3I9%( wrq w1 w77 a7
Shri Prakash Vir Shastri, v'vho askesi Wh§ther The gz % =z v By way 9 39 ofefeafs
negds of the'Banaras Hindu UnlveT51ty WEIC & oy = favafaarem w1 47 57
being looked into or not. 1 hope he is satistied i s - ok
with the figures that J have given. hall ﬁm‘ un‘q: AT ¥ FaTE

THATE &1 A H7T ®&rf ey &t 7

SHRI PRAKASH VIR SHASTRI: : Yes. o1 W TRl o fvim wEE aE Fean

PROF. S. NURUL HASAN : Sir, with regard 3214 THefam wifim & saprarfer oo 4
to the people of the RSS in the Banaras Hindusr v § =51 91 Som7 fwar 7= 77 f391
University, the Gajen.dra-gudka.r Committee had aswi fet g, TEA TRt atw 3
made a reference to it. But, Sir, the matter got _ ~ ! e
involved in a court case and, therefore, this ¥/ *f= & W&l TEIHIT AT 4 T g A0
recommendation of the Gajendragadkar Commit-z=1 w17 77 930 51 fq=m @90 7 7

175 Culling Attention

tee has not been implemented.

gt e oaw fEEd AT
STEPA W, STMTETT YRTE T ORETE H
™ oam q oW oArn fag Feafaama
aawm afefais o7, oo w=ares @ afew
gfmfy fawfrerrr ¥ a= 29 @ g%, =@
fasre 575 @1 waaT fwar 2 w9 09
SR A § AT IEET A HY
AMEAA Al R A Tm AT g A
feez [awafzamaa & 41 za1 3 399 9 ger
7 wurr amr {2 Fvafaamm §7 5 990
§ www gfr avma Wi wET W Fe-
et ST R W A TEH S
W1 3 TewT 7 o3Ee Gfe e 3 e
e w1 3 A1 gum fem, afEa gaw
AT AT F AT 9A g9 5 gan ) 7 fafa
F1 TreefAs e fmr oo, @A oaEy e
faear 1 wft sifen o, Fs A w0 ae AT
T AT =rfen dr gwwr faw A9 T g
famr | wmT S ST MY T WETHHT 197
gwanr oo av st s fa=r w1 Fidr, o
F@ wgr A B e an 1 A g
F fam a4 wer sfEr o4, GEos
1 gzam gE, fm o § frsafemem w
smgaifa & fram o wrasm feEr
g7 arEr wur ) fAm g 7 oagl W wwn
it aez fEmy myy, wwAr w1 oATED T WIR
Ff7 ® FrEW oww T AvATAT 07 AT O

oM gATE FAWED AT 8 91 ogAarr e
frardr 1 7 = 99 T FTBATI AT FAAA
ey 7 ot feafaarrn w1 fasmo@r oA/
AR § WAEH W WTRIT 99T 57 3w
% @ %1 I@EM femr oW oTmr 2 ozwo oA
AHATA F90 g0 Hw I feaf § g faer
HouFE T g0 SGREE A A &gl 4l
ow #afar R ooea @ o2
ok AW TR &) nw A fawEterey g ow
wwm?ﬁﬂr{fm%l?r%ﬁu
q OEAM FAT N A F9MET 20 A 0% 4rT
T AT FEAT Z BT ¥ OqAT 4 A
a1 wee qAT w7 oag fraedt 49 =g
AT AR AT AITAT 971 A7 0F AT
ez g1 | Afed a2 T9rT AF T 6t 79
AT gEERATAT Zr OE A4 afes oS
FraE ff AT AW F AW A9TE § ORI
g wfawde ¥, gt oA 3 oTEow
arafs &t fv @ wr s w00 T ¥ fAa
T2 F FAAPr A1 W g £ o iz
@ ATE T2t W@ 7 d4r7 AreAe A A
At fors fomm 9r, 4 Arm ¥ 92 997
FOT A1 W7 6 AR ¥ AE FAEEOT A
T T ZHT A, N IT A A7 ATT FAT T
79 A% E AT W AT W A a3 9
Al 7 mgl W1 T W SAE 7 faa oo
FoAm qm 7 of f5r Wiw =R v i
aw 94 W §1 2R wrAr oA wmar A
G wd farar w47 W0 woaml 4T @7 g9

T=IgT,
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w7 f6 0y e 4% agwA 7 oAz T @
7 wafd 37 w1 W oweR W wEee few
A A fwar W oA o= o g
fomr siw gomfa St 7 @z deer fear fE
a9z A% fF 9 q9 wdy gwn §, s
I A W FEA w5 e ) Afe s
aNT WETRAT ZTT A A fR oz ot
A1 wTE AT wAa 34, amt e owEr faw
AFAT ZATI ST ¥ favg, fToA Ami 9
fFarry arg gm & 39 77 50 Zq0 o1 & 47
faemA—afe & am ¥1 wawfs 7 w7 aw
FN—TZAATHAT 4T W TZAT A7 qA 47 G
afy weem 1 ffagg &= d wEa foar
AET # A1 oq =i § faars wEars
AIAT AMZM 0 39T A0 A1 TEAT 94 £ AR
ary ®r AEE £ A1 3 masAr 7 f fama-
frerem 21 frafq 97 ma wwe w71 gn 37
qEATEN W awi Tar wiT faasr e
afewrfs za & g5 0 2 & e fAen a
st ey ot & wradErT gET ST T owiw
v § fF oA o oFm oW owpsaro1 7
famfrars 5 gaifF @1 =29 vF 2% faar-
faz & &7 9t o1 A ¥ T @ 9% 2
foegr 7T 77 4% 2 34 ¥ #59 ¥ 9 AT
TET FEAT AEm v owme s 7 fam
iz afefeafr 7 oy aws wiv wwig 7
T THATIAN AT W MEN T ATE AT
% Az e mye wen fawmfrmee o
A /17 g £ a1 A § T I
for 20 7 FAmm & 99 & H{9 6 96 0w
aem ¥ fr sfaem & fasr amn & s
faan & faim o7 it o § s€9 7
fw:

"His greatest achievement was that he
survived."

A0 A Az s F s A ® oarr g
T AEET 47 AvETEA 7 72 ¢ O fa-
frar s 721 & o 0w @z ad oam 2
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oA g # I A1 W wEAr = fraw
7= g9t 4 won fAmfrmar 1 oofa
qv g7 w1 oA faarea wr ogama gz
A oad W T2 1 UW AT AT 2
o7 Za9 & amfaer aEl "9 oawreEr a4z
I fmm w7 Tz owm owe <2 3 e
3 A3 ® FIAAT Ay A4 T ATT F TFAAT
Tt oWt fei & a2 2 3 ® weivarr ¥ oaaq
41 frzw = 71t 7 377 mfawm w5 wrew
FAE9 ¥ AGI A Z AT 7 FArar T4y i
21 mo Al WAT T OFHW A A2 HTF AT
FFEAT 27 F0 AT 3T OF AR H TI ON
feqfn gvme fawedr =87 2 afvan 79 %
fag g7 ®IAT UL ATATZ AT WIGNT AT
wr ETAT 91T AEVY R(AST AT A 47 war
§ moma = fi AT 3AW AE7 wEAr A
ar, w41 g w79 7 famfrarrr fr s
o7 ATTIA B P AE 39 T fz 8 A
sEr 5 A0 grear ow osfeE owr § o9
W WWETT T OHET T OFAT 21 32 TR
v FOEqRUTIAT A R OUTT TR TR ATT 2

qifas 7 A nF 9 AT TEAT g7 0T
anrg FU0 L AT ogAE Az 3 e A
gt favrdr v ® FA0Al w1 gAes fasa-
frmaT & far mR wEeAEGr d9re w9
fr 3R fEm w1 A AE0 AT AET g1
wrg A w1 fr fafees sraniaw 791§
qerz 21§ FF WAL TINAET 0 OAA Al
s 50 ® Wle ¥ar aeg zoar feoaz
grd w7 w7 o oAvz § fawafraeg
TAAA P EATT TEAIH T OATIT A,
T qe U FrET AfEAT Agre gIAT Ui
o7 W RAA HAT AT 927 FE
urgent public importance

PROF. S. NURUL HASAN : I would just
like to be very brief. I entirely endwise the
remark of the hon. Member that even in the
choice of words, decorum and decency have to
be maintained in universities. Sir. if those
words had been used in this House, you
would have expunged
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I Prof. S. Nurul Hasan] those words from
the proceedings of the House and if any
Member had persisted in doing so, you would
have expelled him and, 1 am sure, the House
would have joined you in taking the mosl
serious view. In universities, we teach people
to build up their character, decorum, decency
and good behaviour. 1 hope we have not
reached a stage where decency and good
behaviour are going to be at a discount in a
youth. Therefore, it was only fit and proper
that the Vice-Chancellor should have taken
the most serious view of this type of improper
behaviour.

Sir, the other point raised by the hon.
Member is also quite right. He said that the
universities should not be allowed to become
gamesmen on the political chess board. I have
expressed this view earlier also in connection
with another university, a national university.
I had said at that lime that whatever,
happened, the Government would not like it to
become a football on the political playing
field. I do hope that the leaders of the political
parties would give serious thought to what is
happening in the universities. They are not
harming the children of the Members of one
political party or the other, they are harming
the future of India and it is this matter that
should cause serious concern to leaders of all
political parties, f Ivis is too serious a matter
to be dealt with only a.t the level of the
Education Minister. It has to he considered by
everyone in the country as to which way our
universities are being taken.

MR. DEPUTY CHAIRMAN : Mr. Shah
Nawaz Khan will make a statement.

STATEMENT BY MINISTER

RE. AL- LEGEND SUICIDE BY MISS K
JYOTHI XrTTCAR EMPLOYEE

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAH NIWAZ
KHAN): Mr. Deputy Chairman, Sir . . .

Mis'. K. .lothi was born or, 19th August, 1'46.
Consequent upon the sudden death of her
father, Shri N. N. Krishnan, Section Officer,
Central Water and Power
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Commission, on 15th August, 1966, she was
appointed as Technical Assistant on the
Government Side of the Indian Council of
Agricultural Research with effect from 8-11-
1966 (AN) on compassionate grounds. At the
time of her appointment, she- was studying in
M.Sc. final in Anthropology in the Delhi
University and she was, therefore, allowed to
complete her course as a regular student. Miss
lothi was declared quasi-permanent in the post
of Technical Assistant with effect from 9-11-
1969 and on 18-4-1970, she was promoted to
the post of Senior Technical Assistant on the
Research Side of the Council. On the basis of
the option exercised by her, she was taken
over as a regular employee of the Indian
Council of Agricultural Research (Research
Side) with effect from 1-2-1972 and the case
for confirmation in this post is being
processed.

At the time of her appointment in the
Council, Miss lothi was staying in quarter No.
563, Sector IV, R. K. Puram, which was
allotted to her late father. The Council
subsequently took up the matter with the
Directorate of Estates and she was allotted
alternative ~ accommodation on  com-
spassionata grounds on an out of turn basis,
where she had been living ever since.

In November 1973, Miss lothi applied for
the Junior Fellowship under the Indian Council
of Agricultural Research in-service candidates
Junior Fellowship Scheme to take up higher
studies leading to a M.Sc. degree. Her
application was considered with other
candidates at the meeting of the Selection
Committee constituted for the purpose on 5th
June, 1974 and the selection was approved on
21-6-1974. She was selected for the
fellowship in the subject of Plant Breeding
leading to a Master's degree and was informed
vide Council's letter dated 25-6-1974. The
junior fellowship which was awarded to Miss
Jothi carries a stipend of Rs. 300/- per month
for a period of two years from the date of
joining the course by the fellow.

Subsequently, at the personal request of
Director General, Indian Council of Agri-
cultural Research, Dr. M. S. Swaminathan



